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(b) if so, the salient features
the:·�,;;: and tl;c Govenunent's opinion 
thcr,ci:m: ;.me( 

(c) how far this would help in
�iving employment to the unemployed 
�n the country? 

THE MINISTER OF FINANCE AND 
rrnVENUE AND BANKING (SHRI 
}1. M. PATEL): (a) FiCCI has re­
:J0ntly brought out a hrochure entitled 
:o·oJicie:; for Economic Progresss'. 

lb) and (c) A statcnwnt giving the 
f;dient features of the sug.1estions con­
'.cine·d .  in the brochure is laid on the 
'T Libra-
1 , 1·y. be 

'-

able of the House. [Placed Li 
See No. LT 1252/77]. It \vould 

'.r°Ufficult to indicate precbely the im-
pact of these policies on employment. 
'Tne various suggestions received from 
institutions as well as indivjduals are 
1.::iken into account while framing eco­
nomic policy for diffL'r�nt sect�rs of 
:1:.e economy. 

C,Old seized during rai�-; from !\larch, 
1977 

2418. SHRI MOHD. HAYAT ALI: 
Will the Minister of FINANCE be 
;,leased lo state: 

(a) the total value of gold seized
i,m-ing· raids conducted by the Gold 

' I Contrnl officers in different States 
:; om March, 1977 till to date. 

· (b) whether it: is a fac( that in 
(.dcutta the gold control officers 
;::ave :'eizcd golrl worth Rs. 1.80 lakhs 
±··om :i l1CHFC in the month of 
November, 1 �77; ,,nd

(c) w:1:::t fw·thcr mec1s1.ires Gov­ 
ernment propose to  t,1ke to unearth 

THE ;:-:I:I\'5TER O:B' i"IN AKCE AND 
3iEVENUE AND BANI(I.NG (SHRI 

H. l\'1. Pl',TEL) : (a) The information 
:'I bei,,g coI:ected and will be lai1l on 
,.he Table of thP House:

(b) Gold Control om,:crs of Cal­
cutta on 4-11-77 seized unaccounted 
primary gold and new C'rnamcnts 
valued at Rs. 1,83,701 from the po::'­
session of a certified Goldsmith. 

( c) Vigilance against violations o!
Gold Control Law continues to be 
maintained by the prevent'ive and ill­
tclligence agencies. 

Supply of additional quota of essen. 
tial commodities to lUizoram 

2419. DR. R. ROTHUAMA : Will 
the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION be pleased to state: 

(a) whether he is aware of the fact

that most of the items of essential 
commodities like imported rapeseed 
oils etc. have never been supplied 
through public distribution systems 
in Mizoram and that the present per 
head quota of essential items suppli­
ed, like rice, edible oils, sugar, atta 
dals de. are dangerously low to meet 
with the sud.den rise in the daily re­
quirement of the people due to 
coming Th'lngtam Famine resulting 
in complete failure of craps harvest 
this year throughout Mizoram; and 

(b) in view of this Thingtam
Famine which is occurring this year,
whether any special preventive mea­
sures have been initiated or are
proposed to t>e taken to tone up

Public Distribution Systems through­
out Mizoram to ensure steady supply
af additional quantum of essential
commodities so that anti-national
elements do not exploit the critical
situation caused by Food Scarcity as
was done in 1960 giving rise to
present undergrouYJd movements?

THE MINISTER OF S1.' ATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION (SHRI KRISHNA KUlWAR 
GOYAL) : (a) It is not quite correct 
to say that there has been a completE" 
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